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Take-o.er of Burmah-Shell and Caltex 

*131. SHRT     SASANKASEKHAR 
SANVAL : 

SHRT NIREN GHOSH : SHRI   

INDRADEEP SINHA : 

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state what is the 
present stage of negotiations with Burmah-
Shell and Caltex on the issue of their  take-
over ? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI K. D. 
MALAVIYA) : Negotiations with Burmah-
Shell and Caltex   are still in progress. 

Action against Striking Railway 
Employees 

*I32. SHRI KALYAN ROY : 

SHRI   MONORANJAN   ROY : 

SHRI NIREN   GHOSH : 

SHRI   SASANKASEKHAR 
SANYAL : 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) the number of permanent, temporary 
and   casual   employees, category-wise, who 

dismissed or whose services were 
terminated or who were placed under sus-
pension, in eac!- Zone and Railway Work-
shops, for participation in the last Railway 
strike; 

(b) the number of employees who suffered 
break in service and the number of em-
ployees in whose cases break in service has 
been condoned so far; and 

(c) the progress made to re-instate these 
employees, Zone-wise, up-to-date and the 
reasons   for delay in re-instating them ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS : (SHRI 
MOHD. SHAFI OURESHl) : (a) to 
(c. statement is laid on the Table of the 

Sabha. There being more than 700 cate 
gories, figures have not been maintained 
category-wise and as such overall position 
is furnished in the statement laid on the 
Table of the House. [See Appendix 
XCI, Annexure    No.    16]     Already 
more than 14,500 employees have been 
taken back, and there has been no delay. 

Disposal of Imported Drugs with STC 

*133. SHRI    SYED  NIZAM-L'D-DIN: 
SHRI   N. S. TALIB: 

SHR1MATI    MARGARET 
ALVA : 

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to refer to the 
answer to Unstarred Question 25 given in 
the Rajya Sabha on the 11th November , 
1974 and state: 

(a) whether the accumulated stocks of 
imported drugs which had been lying with 
State Trading Corporation for about a year     
or so,  have since been cleared; 

(b) if so, what are the details in this 
regard;   and 

(c) whether any part of these drugs will 
become unfit for use by the time the Cor-
poration will be able to liquidate these 
stocks and if so, what are the details in this 
regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROL^T/M   AND 
CHEMICALS (SHRI K. R. OANESH): (a) 
to (c) The value of stock reported to be 
available with STC as on 30-11-74, 31-12-
74, and 31-1-75 was Rs. 481-66 lakhs. Rs. 
480 00 lakhs and Rs. 441-36 lakhs 
respectively. The stocks accumulated upto 
November end mostly have been cleared 
and replaced by fresh arrivals as STC is 
expected to maintain one quarter's 
requirement of the industry. None of the 
imported items is likely to become unfit for 
use due to storage. A statement showing the 
stocks and their value as m 6-2-75 is laid on 
the Table of the House, Most of these stocks 
were received in December, 1974 and 
thereafter. 
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Appointment      of Judges    in High 
Courts from    Bnr    Associations 

*134. SHR1N. S.TALIB: 
SHRI   SYED   NIZAM-UD-D1N  : 

SHRLMATI   MARGARET ALVA: 
Will   the Minister   of LAW,   JUSTICE 

AND COMPANY   AFFAIRS be pleased 
to state : 

(a) the names of the High Court Judges 
who have been appointed from various Bar 
Associations during the last three years; and 

(b) the number out of these who are 
serving in their own States ? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
H. R. GOKHALE)   : (a)     A 
statement giving information in respect of 
appointments made from the Bar from 1-1-
1972 is placed on the Table of the House. 

(b) All are serving in the States where they 
were practising immediately before elevation 
to the bench. 

 


